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Defective Case Register from 2024-09-17 to 2024-09-17

. Advocate for Date of
S1.NO.[Filing No Petioner/Caveator |objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- 2024-09-|19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
L BLAPL/27829/2024 |SUSAMPAD HOTA /- FILED
Father name not tally with Rejection order and cause title.
s Dawp(Cys983512004 SUSANTA 202409 16:—IIEEIC)TEIPT SHOWING SERV.COPY TO AG/CG/T/CT/ETC.NOT
KUMAR BARAL |17 :
LD PRAVASH 202409 16:—IIEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27965/2024 CHANDRA JENA |17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
29-NAME OF THE FILING ADVOCATE NOT IN CAPITAL
o. MOHIT 502400 LETTERS/ENROLMENT NUMBER NOT INDICATED WHEREVER
4R LME27995/2004 IMOHANTY > SIGNATURE OF SUCH ADVOCATE APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. Certified copy of FIR not filed. 2.PS number not correctly furnished at
page no.3 para no.1
. D PRADEEP 2024.09. gilzggElpT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27894/2024 KUMAR DAS 17 :
1-COURT FEE IS DEFICIENT.
PRABHU 2024.09.6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
6  |D-WP(C)39931/2024 PRASANNA > FILED.
BEHERA
RS. 6/ TO BE FILED IN WRIT PETITION.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
. KULDEEP 2024-09- [FILED.
BLAPL/27856/2024 |MOHANTY 17
pagel7, 18 not neat.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
D- 2024-09- [FILED.
8 BLAPL27974/2024 RAMEETROY — f; 9-PROVISION OF LAW NOT FURNISHED ON TOP OF CAUSE TITLE.
, D CRATYUSHA  |2024-09. giléggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27928/2024 NAIDU 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
0 P ADV. 2024-09- FILED
CMAPL/39901/2024 : 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BHANU 2024-09-[FILED
11 [D-WP(C)/39760/2024 ﬁ}‘ggﬁ:H 17 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BHASKAR FILED.
12 |D-WP(Cy39573/2024 CHANDRA 2024-09-|10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
17 19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
PANDA
FILED
b AMITPRASAD  |2024-05. giIEE]C)EIPT SHOWING SERV.COPY TO AG/CG/T/CT/ETC.NOT
CONTC/39712/2024 |BOSE 17 :
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6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

D- GOPAL KRISHNA (2024-09-
14 |ABLAPL/27844/2024 NAYAK 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
s P SIDHARTHA DAS 220" || NEAT.LEGIBLE ATTESTED ANNEXURES NOT FILED
ABLAPL/27967/2024 17 ) ’ :
Last para of page no. 16 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- 2024-09-|11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
16 ABLAPL/27905/2024 ASHOK DAS 17
1. P.S.no. not correct in cause title. 2.page nos. 9 and 11 not found .3. page
no. 12, 19 not neatly legible.
1.Court Fee Exempted being under category (vi) of persons Vide
17 |D-RSA/39312/2024 |FALITENDU 2024-09- Extraordinary gazette Notification No. 225 Dated 05.02.2013. However
MISHRA 17 .
certificate to that effect not filed.
" D- DAYANANDA 2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CONTC/39762/2024 MOHAPATRA 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
2024-09- F ILED-
19 D-WP(C)/40017/2024 MANAS PATI 17 14-NOT PROPERLY INDEXED.
Anx.3 is wrongly marked.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
8-CAUSE TITLE NOT IN ORDER.
BIBEKANANDA  |2024-09-23-NOMENCLATURE NOT CORRECTLY FURNISHED .
20 D-CMP/39866/2024 BHUYAN 17
PG.9 IS NOT LEGIBLE AND PG.28 NOT FILED(ii)IA NOT PROPERLY
PG MARKED(iii)PETITIONERS WERE NOT PARTIES IN COURT
BELOW(iv)IMPUGNED ORDER IS APPEALABLE,MAY BE
REGISTERED AS FAO.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
1 D- MANAS KUMAR |2024-09-FILED.
CRLREV/27805/2024|CHAND 17
REVISION PETITION CONTAINS MORE THAN STIPULATED LINES
) DAWP(C)/39814/2024 JITENDRA 2024-09- 16:-IEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
) KUMAR LENKA |17 :
18-CERTIFIED COPY OF TRIAL/APPELLATE COURT ORDER NOT
FILED
23 D-RSA/39807/2024 ﬁg?ﬁgg{ ?(7)24_09_
1.Period of Delay 31 days 2.INDEX IS NOT FILLED IN IN REGARD TO
ANX.2
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
4 D- SAMARENDRA  [2024-09-|FILED.
ABLAPL/27707/2024 MOHANTY 17
.Petition not correctly addressed to Honorable Court
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
25 ABLAPL/27915/2024 BHOJARAJ SETH 17 FILED.
26 D-MATA/39465/2024 I%QII\I/EAKRISHNA %(7)24-09- Undertaking for translated copy of oriya annexure not furnished
RAMESH 2024-09-| 1 I-NEAT.LEGIBLE ATTESTED ANNEXURES NOT FILED.
27 D-WP(C)/39777/2024 AGARWAL 17
Page n0.35,37 to 40 and 44 Neat copy be filed
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ASHOK KUMAR |2024-09-
28 D-WP(C)/39834/2024 SARANGI 17 FILED.
D- SANJAY KUMAR 2024-09- . . .
29 CRLMC/27993/2024 [PATTANAIK 17 Impugned order being revisable,this may be regd. as CRLREV




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

SAILAZA
30 |D-WP(C)/39697/2024 NANDAN f024'09' FILED.
DAS,AS.C 7 .
e Address of opp.party No.2 not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
31 2 ADV. 2024-09- 611 B
CONTC/39869/2024 ' 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
32 D- SURYAKANTA 2024-09-FILED.
ABLAPL/27918/2024 DWIBEDI 17 9-PROVISION OF LAW NOT FURNISHED ON TOP OF CAUSE TITLE.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
33 gi APL/27868/2024 %EIEI;I/X\I/{I BAL %224_09_ 9-PROVISION OF LAW NOT FURNISHED ON TOP OF CAUSE TITLE.
11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
Occupation not mentioned in Affidavit.Page9,11,13 not neat.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SAILAZA 2024-09- FILED.
34 D-WP(C)/39672/2024 NANDAN 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
DAS,A.S.C
Page 42 not legible.
MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
35 D-WP(C)/39703/2024 KUMAR 17 FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
ARJUNA 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
2024-09-25-NAMES IN CAPITAL LETTERS/ENROLMENT NUMBERS/MOBILE
36 [D-WR(C)3987472024[CHARANA 17 PHONE NUMBERS OF ALL THE SIGNING ADVOCATES NOT
INDICATED
1.Page n0.20,21 and 24 are not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- AMIT KUMAR 2024-09- 7-VAKALATNAMA NOT PROPERLY
37 ABLAPL/27950/2024 INATH 17 STAMPED,EXECUTED,ACCEPTED.
20-VERNACULAR CERTIFICATE NOT FURNISHED.
Welfare fee of Rs.50/- not paid on V.nama.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SANTOSH 2024-09- F1ILED.
38 D-WP(C)/39402/2024 KUMAR 17 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
DWIVEDY
Code no . not correctly mentioned in assesment slip attached.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
39 D- SUBHENDU 2024-09- FILED.
BLAPL/27828/2024 |[KUMAR NAYAK (17
Page 11 vide annex-1 not partial neat.
40 D- BISWORANJAN  12024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27891/2024 |SWAIN 17 ‘
Provisional of Law To be correctly furnished 1-Page no. not marked in
Sl.no.3 on index, 2-Necessary correction be made in index and body of the
41 D- KISHORE KUMAR [2024-09-|petition after conversion form CRLMC.to CRLREV., 3-Synopsis and List of
CRLREV/27643/2024 MISHRA 17 dates and event not signed, 4-Good ground certificate not furnished, 5-Case
no,mentioned in point no.4 of affidavits seems to be wrong, 6-Para no.is left
blank in declaration of affidavits.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
42 D- PRAVASH 2024-09-FILED.
CRLREV/27642/2024 CHANDRA JENA |17

GOOD GROUND CERTIFICATE NOT FURNISHED.




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

D- NARENDRA 2024-09-
43 |ABLAPL/27832/2024 KUMAR LENKA |17 FILED.
Petitioner name not tally with affidavit and cause title.
SUSHANTA 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
4 P KUMAR 20240951 Ep
ABLAPL/27943/2024 PRADHAN 17
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
45 D- JYOTIRMAYA 2024-09-|FILED.
BLAPL/27944/2024 [SAHOO 17
1. Page nos.14,15 , 19 to 22 not legible.
» D- DEEPAK KU 2024-09- 16:—I§E]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27989/2024 SAHOO 17 )
. DWP(C)39882/2024 DILLIP KUMAR  2024-09- giIEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
) PRADHAN 17 ’
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
DIPAK RANJAN  |2024-09-
48 D-WP(C)/39918/2024 MISHRA 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
D. BHABANI 5024.09. [FILED.
49 SHANKAR 9-PROVISION OF LAW NOT FURNISHED ON TOP OF CAUSE TITLE.
BLAPL/27824/2024 17
DASPARIDA
Page 11 not partial neat.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
50 D-WP(C)/39989/2024 MANAS PATI 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
D- 2024-09- [FILED.
2l CONTC/39785/2024 ADV. 17
Code no wrongly indicated
5 D- SATYA NARAYAN 2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLMC/27874/2024 MISHRA 4 17 )
53 D- ASIT KUMAR 2024-09- giIEEIC)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27851/2024 |JENA 17 )
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
s4 |2 ADV 2024-09-lg11 gy
CONTC/39773/2024 17 )
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
55 |2 ADV. 2024-09-l5 11 gy
CONTC/39917/2024 ’ 17 ’
56 D- RAVI SHANKAR  12024-09- giEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27960/2024 |SAMAL 17 ’
SUBHRANSU 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
57 D-WP(C)/39859/2024 BHUSAN 17 FILED.
MOHANTY
2024-09- .
58 D-MATA/39791/2024 KAMAL RAY 17 1.Period of Delay 105 days delay.
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
59 D-WP(C)/39817/2024 KUMAR 17 FILED.
MOHAPATRA
UMESH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
60 D-WP(C)/39903/2024 CHANDRA 17 FILED.
BEHURA
o D- PRAVASH 2024-09- giIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLMC/27871/2024 |CHANDRA JENA |17 )




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

D- HARAPRASAD  (2024-09-
62 |BLAPL/27986/2024 |SAHU 17 [FILED.
KEDAR 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
63 |2 CHANDRA 2024-09- 161 B
BLAPL/27823/2024 SARANGI 17
o D- GYANESWAR 2024-09- g}lzggElPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLMC/27826/2024 |[SATPATHY 17 :
65  |D-WP(C)/33934/2024 II:I;I;ADI\[LJAN %224_09_ .Subject Code incorrectly Mentioned
o DAWP(C)/39799/2024 SUBHASISH 2024-09- giIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SATAPATHY 17 :
1.Period of Delay 26 days 2.Court Fee Exempted being belonging to S.T.
Category. Certificate to that effect not filed. 3. Authentication fee due on the
67 D-RSA/39539/2024 gi%li%?ESU %(7)24_09_ Appellate Court Judgement Rs 1.10 payable. Not paid 4. Name of husband
of Respondent No. 2 does not tally with name of husband of Respondent
No. 2 in the Court below. 5.Certificate of Good Ground not furnished.
8 DWR(CY39737/2024 DURGESH 2024-09- giEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
NARAYAN RATH |17 )
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- AMULYA RATNA |2024-09-
69 BLAPL/27865/2024 |PANDA 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
page 8 not legible.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CHIRANJEEV 2024-09-FILED.
70 D-WP(C)/39766/2024 BIDYABHUSHAN |17
Enrolment number of the counsel in last page of writ petition not furnished.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
71 ID-WP(C)/39802/2024 SAROTKUMAR 12024-09-/p ) by
DASH 17
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
72 [D-WR(C)/39938/2024SOUGAT DASH |7+ FILED.
Page No 26 not legible
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SATYABRATA 2024-09- FILED.
73 D-WA/39890/2024 MOHANTY 17
1.Period of Delay 12 days delay
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
SUBHADUTTA  12024-09-/19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
74 D-WP(C)/39891/2024 ROUTRAY 17 FILED
30-OTHER DEFECT (IF ANY)
Annexure-2 is not correctly page marked.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
2024-09-|7-VAKALATNAMA NOT PROPERLY
75 D-WP(C)/39827/2024 BRAJRAJ PRUSTI 17 STAMPED,EXECUTED,ACCEPTED.
date of acceptance not stated in v.nama
6 D- IYOTIRMAYA 2024-09- giIEgIC;EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27942/2024 |SAHOO 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
7 P ADV 2024-09- 161 Ep
CONTC/39818/2024 17 :
JAJATI KESHARI |2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
78 D-WP(C)/39662/2024 KHUNTIA 17 FILED.




79 D- AMITAV 2024-09- rovision of law not correct
ABLAPL/27910/2024 TRIPATHY 17 provision o faw flot cotrect.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
w0 D DV 2024-09- FILED-
CONTC/39846/2024 17 1.Appellate Court /Revisional Order Judgement NOT FILED BUT
QUOTED IN THE PETITION
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
81 BLAPL/27827/2024 SUSAMPAD HOTA 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
D- 2024-09-FILED.
82 CONTC/39808/2024 ADV. 17
occupation not furnished in the affidavit 2.code not correctly furnished
0 D WP(C)39935/2024 BHABANI 2024-09- giIEEIC)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
) SANKAR DAS 17 ’
" D- PUSPAMITRA 2024-09- giIIiE]CDEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27913/2024 MOHAPATRA 17 ’
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
SAURAV 2024-09-
85 D-WP(C)/39892/2024 TIBREWAL 17 30-OTHER DEFECT (IF ANY)
The writ petition and I.A not properly adderssed.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
86 | ADV 2024-09-k11 ED
CONTC/39771/2024 17 :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
87 D-WP(C)/39663/2024 ANUPAM RATH 17 FILED.
DR. SUSANT
88 D-WP(C)/39961/2024 KUMAR %224-09- 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
KANUNGO
89 ID-WR(C)349312024| 0 202409 Subject Code incorrectly Mentioned
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
90 D- PRAVASH 2024-09-|FILED.
CONTC/39898/2024 |CHANDRA JENA (17
1. Synopsis and Date Chart are not mentioned in Index
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
91 D-WP(C)/39830/2024 KUMAR 17 FILED.
MOHAPATRA
D- SAROJ KUMAR  |2024-09- . .
92 RVWPET/39800/2024DASH 17 Place after filing of c.copy of impugned order
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
93 D- BISWARANJAN  |2024-09-FILED.
ABLAPL/27857/2024  DALAI 17 14-NOT PROPERLY INDEXED.
o4 D- DEEPAK KU 2024-09- giIEEICDEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27985/2024 SAHOO 17 ’
05 D- SIDHARTHA 2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27917/2024 |[MISHRA 17 )
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SAROJA KANTA [2024-09-
96 D-WP(C)/39870/2024 SAMAL 17 FILED.
o D- BASUDEV 2024-09- giIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLREV/28013/2024 |PUJARI 17 ’
SUBHADUTTA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
98 D-WP(C)/39879/2024 ROUTRAY 17 FILED.




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.

GYANENDRA 2024-09-
99 D-WP(C)/39852/2024 TRIPATHY 17 8-CAUSE TITLE NOT IN ORDER.
Honble C.J not properly addressed .
100 D- DIBYAJYOTI 2024-09- E}IEEEEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27907/2024 |SAHOO 17 :
KANANBALA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
101  |D-WP(C)/39804/2024 |ROY 17 FILED.
CHOUDHURY
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED
D- ASIT KUMAR 2024-09- .
102 BLAPL/27850/2024 JENA 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
pagel0,11 not neat.
PRAFULLA 2024-09-|0-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
103 |D-WP(C)/39815/2024 KUMAR 17 FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
2024-09- F1LED:
104 |D-WP(C)/39912/2024 SOUGAT DASH 17
occupation not furnished in the affidavit,annexure-4 at page no-26 not
legible
3-AUTHENTICATION FEE IS DEFICIENT.
KALI PRASAD 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
105 |D-WP(C)/39765/2024 MOHANTY 17 FILED.
106 D- AMITAV 2024-09- sion of 1 ¢ ¢
ABLAPL/27911/2024 TRIPATHY 17 provision ot faw flot correct.
107 D- DEEPAK KU 2024-09- giEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27988/2024 |SAHOO 17 .
108 D- DEEPAK KU 2024-09- giEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27984/2024 |SAHOO 17 :
UMESH 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
109 |D-WP(C)/39930/2024 |(CHANDRA 17 FILED.
BEHURA
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
1o |2 ADV. 2024-09-k11 ED
CONTC/39767/2024 ' 17 :
. D- JAYANTA KUMAR [2024-09- gilzggElPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27951/2024 | MAJHI 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
112 |D-WP(C)/39779/2024 RANJAN KUMAR 12024-09- 3 \THER DEFECT (IF ANY)
ROUT 17
Annexure-1 is not exhibited.2.Description of Annexure-4 and 5 not
correctly described in index.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
UMESH
3 D- CHANDRA 2024-09- FILED.
ABLAPL/27968/2024 BEHURA 17
Date not furnished in the date chart.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
4 D- HEANTNA 2024-09-7-VAKALATNAMA NOT PROPERLY
CRLMC/27819/2024 DASPARIDA 17 STAMPED,EXECUTED,ACCEPTED.

Not executed by the deponent in V. nama.




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

D- 2024-09-
115 ABLAPL/27964/2024 SIDHARTHA DAS 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
e |2 ADV. 2024-09-e11 ED
RVWPET/39806/2024 ' 17 :
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
117 BLAPL/27969/2024 SIDHARTHA DAS 17 FILED.
30-OTHER DEFECT (IF ANY)
SAILAZA 2024-09-
118 ID-WP(C)/39928/2024 NANDAN DAS 17 The name of the counsel in capital letters and enrolment number in last page

of writ petition not furnished.

SAROJ KUMAR  12024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

119 |D-WP(C)/39798/2024 DASH 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
D- 2024-09-|FILED.
120 BLAPL/27859/2024 SK. ZAFARULLA 17
Paragraph not correctly mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
121 D- SUSANTA 2024-09-|FILED.
ABLAPL/27906/2024 KUMAR BARAL |17
code no. not correct in index.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
122 D- SAROJ KUMAR 2024-09-{10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED

BLAPL/28057/2024 |PATNAIK 17
1. As per index, Annexure-5 and 6 not described in the petition.2. Annexure-
5 and 6 not marked on the file.

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

SATYANARAYAN (2024-09- FILED.

123 |D-WP(C)/39906/2024 MOHAPATRA 17

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

FILED
D- PRASANT 2024-09- .
124 ABLAPL/27931/2024 IKUMAR BARIK |17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.

page no. 9 not neatly legible.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

125 |coNTR27790/2004 APV 17 [FILED.

MANOJA KUMAR 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

126 |D-WP(C)/39877/2024 KHUNTIA 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
127 D- OM KUMAR 2024-09-20-VERNACULAR CERTIFICATE NOT FURNISHED.
BLAPL/27929/2024 |BALIARSINGH |17
1.Rejection order in C.T.Case No.1403/2024 under Annexure-1 not tally
with para-1 of the petition.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
128 ABLAPL/27816/2024 ARIJEET MISHRA 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
19 D ADV. 2024-09-k11 ED
CONTC/39816/2024 ' 17 :
130 D- PANCHANAN 2024-09- giiggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27899/2024 |PANIGRAHI 17 :
JITENDRA 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

131 |D-WP(C)/39215/2024 KUMAR MISHRA 5(7)24'09' FILED.

@) Page 62 to 65 not legible .




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

132 D- KRUSHNA 2024-09-|FILED.
ABLAPL/28002/2024 | CHANDRA DASH |17
1. Paragraph no. not correctly furnished on declaration.2. Page nos.14 to 18
not neat and legible.
133 D- BIBHU PRASAD  |2024-09- giiggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27900/2024 MOHANTY 17 :
UMESH 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
134 |D-WP(C)/39933/2024 CHANDRA 17 FILED.
BEHURA
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
DUSHMANTA 2024-09-30-OTHER DEFECT (IF ANY)
135 |D-WP(C)/39761/2024 SAHOO 17
The name of the counsel in capital letter and enrolment number in last page
of writ petition not furnished.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
136 |[D-WP(C)/39847/2024 NIHAL RATH 79°* 0% FILED.
.Subject Code Not Furnished .
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED
D- LAXMINARAYAN [2024-09- .
137 BLAPL/27927/2024 |PATEL 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
1. Annex. 2 not reflected in para. 4 of the petn.2. page no. 7, 8 are not neat.
3 D- GOPINATH 2024-09- giEEgEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27888/2024 |[MISHRA 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
139 ID-WP(C)/39769/2024 PARTHA SARATHI2024-09- 1,y
DAS 17
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
140 |[D-WP(C)/39932/2024 [SOUGAT DASH 75>+ 0% FILED.
Page no 26 not legible and occupation not indicated in the Affidavit
141 |p-weicysoss3n02e DILLIP KUMAR  |2024-09- giIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
) PRADHAN 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
142 D- PVS NANAIJI 2024-09-FILED.
BLAPL/27975/2024 |ACHARY 17
Page 12 not found.
ARJUNA 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
143 [P CHARANA 2024-09-g11 B
CRLMP/27916/2024 BEHERA 17
“ D- RAJIB LOCHAN  |2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27883/2024 |PATTNAIK 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
2024-09- FILED-
145 |D-WP(C)/39910/2024 SOUGAT DASH 17
occupation not furnished in the affidavit ,annexure- 4 at page-no 27 not
legible
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
146 |D-WP(C)/39863/2024 RAMAKRISHNA 12024-09- 1,y
NAIK 17
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
DHARMENDRA |2024-09-
147 |D-WP(C)/39822/2024 SETHY 17 FILED.
148 |D-WP(C)/39854/2024 AKHAYA BISWAL |2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
17 FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.



i.Date of annex.4 mentioned in the index not tally to annex.4 as
annexed.ii.Page 35 not legible.

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

GYANENDRA 2024-09- FILED.
149  |D-WP(C)/39855/2024 TRIPATHY 17
.Petition not correctly addressed to Honorable Court
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ARUN KUMAR  |2024-09-
150 |D-WP(C)/39833/2024 PATRA 17 FILED.
. D- JAYANTA KUMAR [2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27930/2024 |[MAJHI 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
JAGAJIBAN 2024-09-
152 |D-WP(C)/39886/2024 PRADHAN 17 FILED.
NIGAM PRASAD |2024-09-|1. Paragraphs as per the petition not properly furnished in declaration. 2.
153 |D-WP(C)/39513/2024 DHAL 17 Annexures- 2,3, 4 mentioned in Index not properly arranged.
4 D- BIRAJA 2024-09- giiggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27836/2024 |PRASANNA DAS (17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
155 |D-CRLA/27540/2024 (30 TASRANSU - 12024:09-
The name of the trial court wrongly indicated in cause title, para no.1 of
page no.2 and para no.l of [.As.
2024-09- 3-AUTHENTICATION FEE IS DEFICIENT.
156 |D-CMP/39809/2024 |A.ROUTRAY 17
Authentication fees not paid on annexure -7 .
57 D- JIYOTIRMAYA 2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27938/2024 |SAHOO 17 :
153 |D-wP(Cy39812/2024 JITENDRA 2024-09- 16:—IIEEIC)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
) KUMAR DIGAL |17 ‘
HEMANTA 202409 giIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
159 |D-WP(C)/39788/2024 KUMAR 17 et :
RATSINGH 1.Page nos. 13, 14 not neat and legible.
60 D- SUSANTA 2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27843/2024 | KUMAR SAHU 17 :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
ANKITA 2024-09- 8-CAUSE TITLE NOT IN ORDER.
161 |D-CMP/39878/2024 MUKHERJI 17
STATUS OF PARTIES IN COURT BELOW AND OCCUPATION OF
DECLARANT NOT FURNISHED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SUBHRANSU 2024-09- FILED.
162 |D-CRLA/27897/2024 BHUSAN 17
MOHANTY 1.Court Fee Rs.6/-not paid 2.Code Wrongly indicated 3-Reference
certificate not furnished,4-C.copy of trial court judgement filed in this case
not indicated in the index and not page marked
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
163 D- ANAM CHARAN |2024-09-|FILED.
BLAPL/26685/2024 |PANDA 17
Case no not properly mentioned in Cause Title.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
164 |2 AKASH BHUYAN |2924-0%- I;éLSIJ\)IDERTAKmG FOR NON FILING OF TRANSLATED COPY NOT
ABLAPL/27890/2024 17 FILED
165 |D- DEBENDRA 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27932/2024 KUMAR DHAR |17 FILED.




1. Annexue-1 not marked on the file.2. Annexure-2 not filed but it has been

reflected at para-4 of the petition.

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

166 D- DIBYAJYOTI 2024-09-FILED.
ABLAPL/27970/2024|SAHOO 17 20-VERNACULAR CERTIFICATE NOT FURNISHED.
. D- PRADIPTA 2024-09- giIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLREV/27999/2024 BEURA 17 :
2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
168 |D-WP(C)/39183/2024 [SAILABALA JENA 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- DEPPAK RANJAN (2024-09-
169 BLAPL/27853/2024 |PARIDA 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
page 13, 14 not legible.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- AMIT KUMAR 2024-09- 7-VAKALATNAMA NOT PROPERLY
170 ABLAPL/27946/2024 INATH 17 STAMPED,EXECUTED,ACCEPTED.
9-PROVISION OF LAW NOT FURNISHED ON TOP OF CAUSE TITLE.
1. Welfare fee of Rs.50/- not paid on V.nama.
DURGESH 2024-09- . . . .
171  |D-WP(C)/39943/2024 NARAYAN RATH |17 .Receipt Showing Serv.copy To School and Mass Education not Filed.
. D- BASUDEV 2024-09- giiggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLREV/28012/2024 [PUJARI 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- PVS NANAJI 2024-09-
173 ABLAPL/27977/2024 ACHARY 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
1. page nos. 22 , 23 not found . 2.page no. 25 not neatly legible.
4 D- RITURANJAN 2024-09- g}lEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/28029/2024 |(CHHOTARAY 17 :
175 D- RAJENDRA 2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLMC/27992/2024 [NARAYAN ROUT |17 :
BHARAT 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
176 |2 BHUSAN 2024-09-k11 ED
ABLAPL/27958/2024 ROUTRAY 17
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
177 D- PRAVASH 2024-09-[FILED.
CRLREV/27637/2024|CHANDRA JENA (17
1-Good ground certificate not furnished 2. Code Not indicated
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- RANIJIT 2024-09-
178 ABLAPL/27841/2024 MOHANTY 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
pagell and 12 not neat.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
179 D- SABYASACHI 2024-09-[FILED.
BLAPL/27889/2024 |[MISHRA 17
Annexure -3 not correctly mentioned in para -13.
50 D- SUSANTA 2024-09- giiggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27945/2024 KUMAR BARAL |17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BIBEKANANDA |2024-09-
181 |D-WP(C)/39865/2024 BHUYAN 17 FILED.
182 |D- BASUDEV 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27902/2024 |PUJARI 17 FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.

1. Matter not reflected on the cause title.2.Annex. 1 and 2 not described in
the petition.3.Side and last para of page no.9 not neat.

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.

183 D- PARTHA SARATHI|2024-09-/9-PROVISION OF LAW NOT FURNISHED ON TOP OF CAUSE TITLE.
ABLAPL/27903/2024 [NAYAK 17 20-VERNACULAR CERTIFICATE NOT FURNISHED.
provision of law not correct.
184 D- BYOMAKESH 2024-09- PAGING OF I.A IS WRONG.2ND PAGE OF SYNOPSIS PAGING BE
CRLMP/27858/2024 |TRIPATHY 17 OMITTED
s D- HEMANT KUMAR [2024-09- g}IEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLMC/27901/2024 |MUND 17 :
56 D- SANJAY KUMAR 12024-09- gi}EEICDEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLREV/27549/2024 MOHANTY 2 17 )
ASHOK KUMAR |2024-09-|1.Annex-2 (page 16) not executed.2.Authorization to swear affidavit on
187 |D-WP(C)/39782/2024 MOHANTY 17 behalf of other petitioner not furnished.
s D- DEEPAK KU 2024-09- giEE]CDEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27980/2024 |SAHOO 17 :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED
D- 2024-09- :
189 ASHOK MALLIK
ABLAPL/27979/2024 17 1. As per index,Annexure-1 and 2 not described in the petition.2. Paragraph
no. not correctly furnished on declaration.3 Annexure-1 and 2 not marked
on the file and Page nos.4 to 16 not page marked on the file.
100 D- SANDEEP RAJ 2024-09- gilzggElPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27914/2024 |PANDA 17 :
2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
191 |D-WP(C)/39844/2024 BAIDHAR SAHOO 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
2024-09- F ILED-
192 |D-WP(C)/39940/2024 |SOUGAT DASH 17 30-OTHER DEFECT (IF ANY)
page No 26 not legible
4-AFFIDAVIT/VERIFICATION NOT PROPER.
103 D- SATYA RANJAN  12024-09- gi}EEICDEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27923/2024 [MULIA 17 :
Name of deponent not correct in affidavit.
RAMACHANDRA (2024-09-|1.As per Index Letter dated 30.09.2024 does not tally with Annex-
194 ID-WP(C)/39941/2024 PANIGRAHY 17 8.2.Paragraphs as per the petition not properly furnished in declaration.
105 D- SANJAY KUMAR 12024-09- EEIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27994/2024 |PATTANAIK 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
196 D- JYOTIRMAYA 2024-09- [FILED.
BLAPL/27934/2024 |SAHOO 17
1. Date of the Year not correctly furnished in Date event.
BHARAT 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
197 [P BHUSAN 2024-09-e11 £
ABLAPL/27959/2024 ROUTRAY 17
SUBHRANSU 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
198 | D-WP(C)/39864/2024 BHUSAN 17 FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
199 |D-WP(C)/39823/2024 PIPTIRANJAN - 12024-09-/p ) by

BHOKTA

17




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

D- 2024-09-
200 ABLAPL/27966/2024 SIDHARTHA DAS 17 FILED.
o1 D- SUSANTA 2024-09- gilzggElPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27895/2024 KUMAR BARAL |17 ’
02 D- DEBASIS 2024-09- EEIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLMC/27991/2024 |TRIPATHY 17 ‘
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
b3 D- DV 2024-09- FILED-
CMAPL/39858/2024 17 1.C .copy of dismissal order not filed 2.Provisional of Law not correctly
furnished
PRAFULLA 2024-09-|0-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
204 |D-WP(C)/39819/2024 KUMAR 17 FILED.
MOHAPATRA
205 D- PRIYA RANJAN  2024-09- giIEEIC)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27813/2024 |SINGH 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
2024-09- FILED:
206 |D-WP(C)/39732/2024 |IN PERSON 17 14-NOT PROPERLY INDEXED.
annexures are not described in index
207 |D-Wr(Cy39793/2024 KSHIROD 2024-09- giEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
KUMAR SAHOO (17 ’

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
208 P ADV. 2024-09- k11 ED
CONTC/39598/2024 ' 17 :

0o D- AMLAN SHAKTI 12024-09- gilzggElPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27961/2024 |PAUL 17 :

210 D- NISHIKANTA 2024-09- EEIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27830/2024  MISHRA 17 :

. D- AMLAN SHAKTI 12024-09- giIEEIC)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27957/2024 |PAUL 17 :

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.

212 |D-WP(C)/39810/2024 ISII::III MA KUMARI %224_09_ 19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

2024-09- FILED.

213 |D-EXP/39893/2024 |ADV. 17 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
FILED

AMITABH 2024-09-

214 D-WP(C)/37092/2024 MISHRA 17 1.Paragraphs of writ petition are not correctly numbered.2.L.T.I. of
petitioner nos.27,33,36,39,44,45,58,63,76,84 and 98 is not attested in
vakaltnama.3.The age of petitioner no.114 not furnished.The Rule-8 of
Orissa High Court Rules not fomplied.The writ petition may be registered as
W.P.(C) P.I.L.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

b5 D SIDHARTHA ~ 2024-09-TTLED:

BLAPL/27922/2024 |[MISHRA 17

Rejection order dtd.10-9-2024 passed by Sessions Judge, keonjhar not tally

with synopsis.




216 D- TAPOBANTA 2024-09-Name of the opp.party not correctly furnished in date chart. 2 Page no. 11
CRLMC/27893/2024 |BARIK 17 not legible.
PRAFULLA 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
217  |D-WP(C)/39820/2024 KUMAR 17 FILED.
MOHAPATRA
BHARAT 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
218 - BHUSAN 2024-09-k11 ED
ABLAPL/27956/2024 ROUTRAY 17
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
219 D ADV. 2024-09-e11 ED
CONTC/39843/2024 ' 17 ‘
1.Provisional of Law BE CORRECTED AFTER CONVERSION.
220 D- JAYADEBA 2024-09-2.NEITHER GOOD GROUND CERTIFICATE NOR FILING ANY
CRLREV/27762/2024 BEHERA 17 REVISION BEFORE LEARNED SESS.JUDGE FILED. (ii))DAYS OF
DELAY IN IA LEFT BLANK-
. D- PARTHA SARATHI|2024-09- giEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLMC/27854/2024 |DAS 17 ‘
BIBHUTI 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
P BHUSAN 2024-09-e11 ED
ABLAPL/27820/2024 MOHANTY 17
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
2024-09-FTLED:
223 |D-WP(C)/34190/2024 |AVIJIT PATNAIK 17
From page nos 48 t098 not properly page marked .Page nos. 106 to108 not
legible .
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
224 |D-WP(C)/39803/2024 SAROJKUMAR 2024-09- FILED.
DASH 17
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
NIRANJAN 2024-09-
225 |D-WP(C)/39202/2024 LENKA 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
226 |D-WP(C)/39813/2024 ANIMAKUMARI 12024-09-/ /ey
DEI 17
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SAILAZA 2024-09 FILED.
227  |D-WP(C)/39695/2024 NANDAN 17 et
DAS,A.S.C 1.Address of Opp.Party No.2 not correctly furnished.2. Annexure-4 is not
correctly numbered in Book Mark index.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
1og |D- DV 2024-09- FTLED-
CONTC/39842/2024 17 Appellate Court /Revisional Order Judgement NOT FILED BUT QUOTED
IN THE PETITION
21-STATUTORY DEPOSIT/AWARDED AMOUNT NOT DEPOSITED.
229 D- JYOTI RANJAN  |2024-09-
MACA/39794/2024 |DEO 17 1. Village name of Respondents No.1 to 3 does not tally with village name
of Petitioners in the Court below
230 D- AMIT PRASAD  2024-09- giEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CONTC/39714/2024 |BOSE 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
231 D-WP(C)/39797/2024 SAROTKUMAR 12024-09-1p oy
DASH 17
19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
BIBHU PRASAD |2024-09- FILED
232 |D-WP(C)/39490/2024 PANDA 17 20-VERNACULAR CERTIFICATE NOT FURNISHED.
BHARAT 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
233 D BHUSAN 202409111 ED
ABLAPL/27955/2024 ROUTRAY 17
234  |D-WP(C)/39772/2024 KAJAL SAHOO 2024-09- 1.Copy not served on S.C. (C.T. AND G.S.T.)2.Annexure-3 is not exhibited.
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6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

SUMANTA 2024-09-
235 |D-WP(C)/39929/2024 BHUYAN 17 FILED.
36 D- IYOTIRMAYA 2024-09- gilzggElPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27847/2024 |SAHOO 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
237  |D-WP(C)/39942/2024 |SOUGAT DASH f224'09' FILED.
Page no 27 not legible
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
N DEBIDUTTA  2024-09-F ILED:
BLAPL/27818/2024 IMOHAPATRA 17 C.T case number not tally with Rejection order,prayer person,First para and
cause title.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED
D- DIBYA PRAKASH (2024-09- .
239 BLAPL/27978/2024 |MISHRA 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
page22, 23,24 not legible.
30-OTHER DEFECT (IF ANY)
240 |D-WP(C)/39887/2024 ?ﬁg;{\l{gm NATH %(7)24'09-
Legible copy of page-17 to be filed.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
DR.PURUSOTTAM|2024-09-
241 |D-WP(C)/39832/2024 CHULI 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
NIRANJAN SINGH|2024-09-|FILED.
242 ID-WP(C)/37842/2024 1, 17 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
D- 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
243 CRLMA/27812/2024 ANUPAM RATH 17 FILED.
2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
244  |D-WP(C)/40019/2024 MANAS PATI 17 FILED.
245 D- IYOTIRMAYA 2024-09- 16:—III§E]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27940/2024 |SAHOO 17 :
» D- PANCHANAN 2024-09- 16:-IEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27976/2024 |PANIGRAHI 17 :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
247 D- ASUTOSH 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/28041/2024 |TRIPATHY 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
248 |D-WP(C)/39752/2024 %ﬁ%gg& JENA ?(7)24_09_
Name of the petitioner described in the date chart not tally to the name
described in the cause title.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SUBHADUTTA  |2024-09-
249  |D-WP(C)/39897/2024 ROUTRAY 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
250 D- BIJAY KUMAR 2024-09-FILED.
ABLAPL/27935/2024 BEHERA 17
1. Page nos. 11, 12 not neat.
251 D- SATYANARAYAN 2024-09- giIEgIC;EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27879/2024 |[MISHRA 17 :
252 D- RAJIB LOCHAN  |2024-09- 16:—III§E]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27887/2024 |PATTNAIK 17 :




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

D- AMLAN SHAKTI |2024-09-
253 | ABLAPL/27954/2024 PAUL 17 [FILED.
s D- NISHIKANTA 2024-09- gilzggElPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27831/2024  MISHRA 17 :
155 D- BIBHU PRASAD  |2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27896/2024 MOHANTY 17 :
256 D- ASIT KUMAR 2024-09- giIEEIC;EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27876/2024 |JENA 17 :
2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
257 |D-WP(C)/39839/2024 NIHAL RATH 17 FILED.
)sg D- SUSANTA 2024-09- giIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27947/2024 KUMAR BARAL |17 :
150 D- RAJIB LOCHAN  12024-09- giEEgEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27884/2024 |PATTNAIK 17 )
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
PRABODHA 2024-00. 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
260 |D-WP(C)/39873/2024 |(CHANDRA . . . .

NAYAK 17 1.Paragraph serial no. in affidavit declaration is not correctly
furnished.2.District name in writ petition is not tally with affidavit.3.Page
n0.61,63,65,71,78,80,82,83,84,88,90,92,94,98,100,104,106,108,110,112,151
and 153 are not neat and legible.

D- BAIJAYANTI 2024-09-
261 CRLREV/27925/2024 MOLANTY 17 PG.NOS.26,27,32,35 and 36 ARE NOT LEGIBLE
BIKRAM 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
262 |D-CRLA/27455/2024 |CHANDRA 17 FILED.
GHADEI
263 |D-wPCy39853/2024 BIYOTKESH 2024-09- g}lEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
MOHANTY 17 ’
264 |D-WP(C)/39885/2024 IF\F/I[IJ;EII{\I/? KUMAR %224_09_ .Receipt Showing Serv.copy To School and Mass Education not Filed.
2024-09- This case relates to sexual offence,the name of the victim may be deleted
265 |D-CRLA/26242/2024 |ADITI HOTA 17 from the petition(at line 2 of page no.3) as per the standing order 3/2024 and
put up for S.R, thereafter
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
266 |D-WP(C)/39811/2024 ANMAKUMARI 12024-09-/ /ey
DEI 17
LAXMIKANTA  |2024-09- . . .
267 |D-WA/39683/2024 MOHANTY 17 Put up this matter for SR after filing of C copy of impugned order.
2024-09-|0-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
268 |D-WA/39801/2024 |ARNAV BEHERA 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
GOPINATH 2024-09-
269 |D-WP(C)/39826/2024 MISHRA 17 FILED.
270 |D-FAO/39907/2024 |ADAM ALI KHAN 2024-09-|1.Period of De!ay 77 days 2. Status of Respondent No. 1 and 2 in the Court
17 below not furnished
RAJENDRA 2024-09- 15-ALL PAPERS NOT PROPERLY SIGNED.
271 |D-WP(C)/39876/2024 NARAYAN ROUT |17
1.Annexure no.1 is not attested by the Advocate.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- DEEPANKAR 2024-09-
272 ABLAPL/27948/2024 PANIGRAHY 17 9-PROVISION OF LAW NOT FURNISHED ON TOP OF CAUSE TITLE.

20-VERNACULAR CERTIFICATE NOT FURNISHED.




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

DURGESH 2024-09-
273 |D-WP(C)/39738/2024 NARAYAN RATH 117 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SIBANARAYAN  [2024-09-
274  |D-WP(C)/39780/2024 BISWAL 17 FILED.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
14-NOT PROPERLY INDEXED.
29-NAME OF THE FILING ADVOCATE NOT IN CAPITAL
275 |D-WP(C)/39875/2024 ﬁ’/{il\;[]%(A RANJAN %224-09- LETTERS/ENROLMENT NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.Synopsis and dates and events are not marked as A and B
respectively.2.Court fees is deficient of Rs.60/-
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
276 |D-CRLA/27886/2024 AKASH BHUYAN |20240%- FILED.
Provisional of Law Not correctly furnished
MOHENDRA 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
277 |D-WP(C)/39702/2024 KUMAR 17 FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
278 |D-WP(C)/39848/2024 gi’;?ﬁg% ARIK %224_09_
Date of receipt dtd.03.12 2016 has been typed as 31.12.2016 at page 3 under
annex.1.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- NIKUNJA KUMAR |2024-09-
279 ABLAPL/27835/2024 ROUT 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
pagell not neat.
250 D- PRADIPTA 2024-09- giiggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLREV/27997/2024 BEURA 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
281 |D-WP(C)/39911/2024 SOUGAT DASH 20>+ 0 FILED.
occupation not furnished in the affidavit,annexure-4 at page-26 not legible
4-AFFIDAVIT/VERIFICATION NOT PROPER.
252 D- CHINMAYA 2024-09- giIEEI()?EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/28055/2024 KUMAR SAHU 17 :
1. Paragraph no. not furnished on declaration.
D- 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
283 ABLAPL/28001/2024 ARIJEET MISHRA 17 FILED.
254 D- DEEPAK KU 2024-09- gilEEgEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27982/2024|SAHOO 17 :
KANANBALA 2024-09-0-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
285 |D-WP(C)/39900/2024 ROY 17 FILED.
CHOUDHURY
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
236 D- SATYA NARAYAN (2024-09-|FILED.
CRLMC/27870/2024 |MISHRA 4 17 20-VERNACULAR CERTIFICATE NOT FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
2024-09- FILED
287 |D-WP(C)/39902/2024 SOUGAT DASH 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.

occupation not furnished in the affidavit,annexure-4 not legible




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.

DILLIP KUMAR  (2024-09-|7-VAKALATNAMA NOT PROPERLY
288 |D-WP(C)/39881/2024 MOHAPATRA 17 STAMPED,EXECUTED,ACCEPTED.
date of acceptance not stated in v nama
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED
D- RAMANI KANTA |2024-09- .
289 BLAPL/28032/2024 |PATTANAIK 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
1. As per rejection order fathers name of the petitioner not tally with,
deponent in affidavit. 2. page nos. 10,11,14 , 16 are not neatly legible.

D- MAMATA 2024-09- . . .

290 CRLMC/27875/2024 MISHRA 17 .Name Of The Filing Advocate Not In Capital Letters In The Petition
o1 D- KRUSHNA 2024-09- giIEESEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

ABLAPL/27846/2024 CHANDRA DASH (17 :

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
202 D- AMBIKA PRASAD |2024-09-|FILED.

BLAPL/27998/2024 |RAY 17

Date of order not tally with index and Book mark mentioned in annexure -5.
203 D- SATYASHREE 2024-09- 16:—IIEEIC)?EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27912/2024 [MOHANTY 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
KUNAL KUMAR (2024-09-
294  |D-WP(C)/39670/2024 SWAIN 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
795 D- MOHIT 2024-09-

BLAPL/28004/2024 |MOHANTY 17 1. P.s.Case No.640 of 2024 under Annexure-2 not tally with para-1 of the
petition.2. C.Copy of rejection order not filed but copy of the rejection slip
filed.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

296 |2 ADV. 2024-09-e11 ED
CONTC/39778/2024 ' 17 :
D- 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
297 ABLAPL/27933/2024 PRATIK NAYAK 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
108 D- AKSHAYA 2024-09- FILED.
BLAPL/27924/2024 |KUMAR SAHOO |17
provision not correct.
SHANTIPRAKASH|2024-09- .
299  |D-WP(C)/31607/2024 MOHANTY 17 Address of op 3 is incomplete .
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
300 2 ADV. 2024-09-g11 B

CONTC/39750/2024 ‘ 17 :

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

ABHISHEK 2024-09- FILED.

301 |D-WP(C)/39909/2024 MOHANTY 17

occupation not furnished in the affidavit

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
302 |D-WP(C)/39935/2024 SOUGAT DASH f224'09' FILED.

PAGE NO 26 NOT LEGIBLE
103 D- SARBESWAR 2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

ABLAPL/27855/2024|SAHOO 17 :

‘04 D- JAYANTA KUMAR [2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

CRLMC/27983/2024 BAL 17 ‘




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

ASIT KUMAR 2024-09- FILED.

305 |D-WP(C)/39735/2024

DASH 17
106 D- RABINARAYAN  |2024-09- gilzggElPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLMP/27860/2024 MOHANTY 17 :
307 |D-WP(C)/39889/2024 SOMANATH 2024-09-20-VERNACULAR CERTIFICATE NOT FURNISHED.
MISHRA 17
108 D- HARIPAD 2024-09- 16:-IEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
CRLMC/27840/2024 MOHANTY 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SAILAZA 2024-09- FILED
309 |D-WP(C)/39696/2024 NANDAN :
DAS,A.S.C 17
w Address of opp.party No.2 not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
310 D- SIDDHARTH 2024-09- 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.

ABLAPL/27863/2024 |\ GOUTAM DAS 17

Page no. 7 to 10 not neat.

SUDHIR KUMAR  |2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

311  |D-WP(C)/39899/2024 MALLICK 17 FILED.
D- 2024-09- . . .
312 RVWPET/39872/2024 ADV. 17 Place it after filing of c.copy of impugned order
i3 D- INYANANANDA  |2024-09- gilzggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27849/2024 |PANDA 17 :
D- 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
314 ABLAPL/27834/2024 SEPHALEE DAS 17 FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
315 D- TUKUNA KUMAR (2024-09-|FILED.
BLAPL/27949/2024 |MISHRA 17
1. Name of the deponent on affidavit not correctly furnished on
declaration.2. Name of the Father of the deponent not furnished on affidavit
AKSHAYA 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
316 |2 KUMAR 2024-09-e11 ED
BLAPL/27872/2024 SUBUDHI 17
SASWATI 2024-09-

317 |D-WP(C)/39849/2024 Date of annex.3 mentioned in the index not tally to annex.3 as annexed.

MOHAPATRA 17

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

318 coNTC/39919/2024 [APV 17 FILED.
D- 2024-09- .
319 CRLREV/27673/2024 PRABIN DAS 17 A.Fees of Rs.2/-not paid
BHARAT 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
30 [P BHUSAN 2024-09-\e 1 Ep
ABLAPL/27904/2024 2 [ mo 17
D BIRAJA PRASAD 10024-00- giIEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETCNOT
BLAPL/28000/2024 |NANDA 17 :
oy D RAIE LOCHAN _ 1b024-00. gilzggElpT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27882/2024 |PATTNAIK 17 :
5024-09. 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
323 |D-WP(C)/39841/2024 NIHAL RATH > FILED.
324 |D-CMP/39966/2024 |ABINASH 2024-09-/10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
ROUTRAY 17 18-CERTIFIED COPY OF TRIAL/APPELLATE COURT ORDER NOT

FILED




1 . S ynopsis and date chart are not found place in index sheet .2 .Annexure
-2 is will dated 21 11 94 but in index and book mark it is shown 22 .11 .94 .
3 .C .copy of annexure -9 not filed and not properly page marked .

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

DR.PURUSOTTAM|2024-09-
325 |D-WP(C)/39831/2024 CHULI 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
326 D- JAGABANDHU  [2024-09-|FILED.
ABLAPL/27817/2024 [SAHU 17
Page 17 not partial neat.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
SUDHIR KUMAR (2024-09-
327 |D-WP(C)/39895/2024 MALLICK 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- BIKRAM 2024-09-
328 BLAPL/27869/2024 |KESHARI BAL 17 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
Pagell not neat.Pagel3 not page marked.
BIBHUTI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
329 |D-WP(C)/34026/2024 BHUSAN 17 FILED.
BEHERA
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
NIRA SUNDAR 2024-09-
330 |[D-WP(C)/39753/2024 PANDA 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
SAROJ KUMAR [2024-09-|FILED
331 |D-WP(C)/39781/2024 ROUT 17 20-VERNACULAR CERTIFICATE NOT FURNISHED.
1.Paragraphs as per the I.A. not properly furnished in declaration. 2.Names
In Capital Letters Of All The Signing Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
KUNAL KUMAR |2024-09-
332  |D-WP(C)/39668/2024 SWAIN 17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
FILED
D- 2024-09-|29-NAME OF THE FILING ADVOCATE NOT IN CAPITAL
333 CRLMC/27885/2024 AKASH BHUYAN 17 LETTERS/ENROLMENT NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. Subject code incorrectly furnished in Assesment Slip.
18-CERTIFIED COPY OF TRIAL/APPELLATE COURT ORDER NOT
334 |D-CMP/39937/2024 | SAMAKANTA 1202409 FILED
Certified copy of annexure- 1 and 2 not filed .
135 D- SAMARENDRA  12024-09- gilzggElPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27862/2024 MOHANTY 17 )
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
19-UNDERTAKING FOR NON FILING OF TRANSLATED COPY NOT
FILED
336 gi(LMC 127909/2024 Eﬁgﬁg& KAR %224_09_ 25-NAMES IN CAPITAL LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING ADVOCATES NOT
INDICATED
Names In Capital Letters Of All The Signing Advocates Not Indicated
. D- KARUNAKAR 2024-09- giggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27972/2024 NAYAK 17 )




D-

2024-09-

338 CMAPL/39856/2024 ADV. 17 Place it after filing of c.copy of impugned order
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
339 D- JYOTIRMAYA  2024-09- FILED-
BLAPL/27939/2024 |SAHOO 17 1. Date of Year not correctly furnished in Date Chart.2. P.S.Case No. and
G.R.Case No.under Annexure- 1 and 2 not tally with prayer of the petition.
SUBHRANSU 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
340 |D-WP(C)/39861/2024 BHUSAN 17 FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
341 D- RAGHUNATH 2024-09-FILED.
BLAPL/27873/2024 |DASMOHAPATRA (17
Annexure -2 not correctly mentioned in index and Book mark.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
342 D- BIDYALOK 2024-09-FILED.
CRLREV/27937/2024 MOHAPATRA 17
GOOD GROUND CERTIFICATE NOT GIVEN.
1.Period of Delay 1 day 2. Status of the parties in the Court below not
343  |D-FAO/39764/2024 RAMANI RANJAN|2024-09- furnished 3.Receipt showing deposit of awarded amount before the
MOHANTY 17 S
Commissioner not filed
» D- GOPAL KRISHNA |2024-09- giiggEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27845/2024 |NAYAK 17 ‘
PRAFULLA 2024-05. giIEE]C)EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
345 |D-WP(C)/39825/2024 KUMAR 17 ‘
MOHAPATRA Petition not properly page marked .(page nol9 not page marked )
» D- MANORANJAN  2024-09- giEE]CDEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
BLAPL/27908/2024 |PADHI 17 ‘
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
347 D- DIBYAJYOTI 2024-09-FILED.
ABLAPL/27971/2024 |SAHOO 17
1. Page no.13 not legible.
SHANTI 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
38 D PRAKASH 2024-09-Ie11 EpD
ABLAPL/27815/2024 MOHANTY 17
349 |D-WP(Cy39795/2024 RABI NARAYAN  2024-09- 16:—IIEEI(;EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
) MOHANTY 17 :
D- 2024-09- . . .
350 CMAPL/39857/2024 ADV. 17 Place it after filing of c.copy of dismissal order
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
351 [D-WP(C)/39840/2024 NIHALRATH  |70-+0%- FILED.
Page no 19 not neat and legible .
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
D- 2024-09-|11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.
352 |ABLAPL/27963/2024 SIPHARTHA DAS 11575 ) VERNACULAR CERTIFICATE NOT FURNISHED.
page 16, 17 not neat.
153 D- RAJIB LOCHAN  |2024-09- giIEEI(;EIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
ABLAPL/27877/2024 |PATTNAIK 17 :
SUBHRANSU 2024-09-|6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
354 |D-WP(C)/39860/2024 BHUSAN 17 FILED.
MOHANTY
AJODHYA 2024-09-|1. D.C.F of RS 14999.25 to be paid. 2.Copy of Trial Court Judgement /
355 |D-RSA/39650/2024 RANJAN DASH |17 Order Not filed but xerox c .copy of same is filed under annexure -3
356 |D-WP(CY39904/2024 HRUDANANDA  2024-09- 10-SUBJECT CODE NOT FURNISHED/INCORRECTLY MENTIONED
MOHAPATRA 17

Provision of law to be corrected after conversion.




6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

D- NARENDRA 2024-09-
357 | CRLMC/27842/2024 [KUMAR LENKA |17 FILED.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
D- 2024-09-[FILED.
358 | ABLAPL/27898/2024 ABINASH NAYAK [
Date not mentioned in date chart.
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
359 |D- ADV. 2024-09- FILED
CONTC/39746/2024 : 17 :
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
0 D DILLIP KUMAR  |2024-09-[FILED.
ABLAPL/27973/2024 MOHANTY 17 9-PROVISION OF LAW NOT FURNISHED ON TOP OF CAUSE TITLE.
o. 5024.09. 6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
361 ADV. FILED.

CONTC/39747/2024 17

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

362 ID-WP(C)/39905/2024 SOUGAT DASH | 2024-09- FILED.

17
occupation not furnished in affidavit,annexure-4 not legible
6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT
FILED.
363 D- JAYAKRISHNA 12024-09- 11-NEAT,LEGIBLE ATTESTED ANNEXURES NOT FILED.

ABLAPL/27848/2024 MOHAPATRA 17
page 10 and 16 not neat.

6-RECEIPT SHOWING SERV.COPY TO AG/CG/IT/CT/ETC.NOT

D- SUSHANTA 2024-09-
364 | ABLAPL/27861/2024 HARICHANDAN |17 FILED.
BHABANI £024.09. 3-AUTHENTICATION FEE IS DEFICIENT.

365 |D-CRLA/25624/2024 |SHANKAR 17
DASPARIDA AU FEE Rs.16.50 to be paid on c.copy under annex-1




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 17-09-2024 (CASES FILED BEFORE 2024)

Sl | Filing Number Case Number Advocate for Defects as per S.R.
no. Petioner/Caveator
1 | WP(C)/2145/2016 | WP(C)/2145/2016 M/S.B.DASH OTHERS. PAGE 29 TO

37 NOT NEAT

5. SECOND COPY OF
PETITION NOT FILED.
6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.






